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entrusted with the job of preparing training materials, modules and conduct
training programmes to train master trainers on FRA not only for Odisha but
also for other States who are implementing FRA.

. Sufficient guidance has already been given to the States from time to time
on various issues on FRA by holding as many Regional Consultations
including two National Level Consultations.

Implementation of Vanbandhu Kalyan Yojana

2559. SHRI BHUPENDER YADAV: Will the Minister of TRIBAL AFFAIRS be

pleased to state:

(@ the State-wise details of areas wherein Vanbandhu Kalyan Yojana has been

implemented;

(b) the core sectors which are being targeted under Vanbandhu Kalyan Yojana;

and
(c) the achievements of the scheme since 2014-15?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRI JASWANTSINH SUMANBHAI BHABHOR): (a) to (c) With a view to ensure
that funds through various sources under the Tribal Sub-Plan (TSP) are utilized in the
most efficient manner towards achieving the holistic development of tribal people, the
Government of India has launched a Central Sector Scheme "Vanbandhu Kalyan Yojana
(VKY)" during the current year. The VKY is broadly a process, which aims at achieving
overall development of tribal people through convergence of available resources, with
an outcome-based approach, monitored by an independent agency. VKY focuses on
14 thematic areas which are: qualitative and sustainable employment, quality education
and higher education, accelerated economic development of tribal areas, health, housing,
safe drinking water for all at doorstep, irrigation facilities suited to the terrain, all-
weather roads with connectivity to the nearby town/ cities, universal availability of
electricity, urban development, robust institutional mechanism to roll the vehicle of
development with sustainability, promotion and conservation of tribal cultural heritage,

promotion of sports in Tribal areas, security.

In 2014-15, VKY was launched in ten blocks in ten States having Scheduled Areas,

as a pilot project with an allocation of ¥ 100.00 crore as tabulated below:—
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SI. No. State Name of Block Amount Released (in crore)
1 Andhra Pradesh G. Madugula 10.00
2. Chhattisgarh Kondagaon 10.00
3 Gujarat Chhota Udaipur 10.00
4, Himachal Pradesh Chamba 10.00
5. Jharkhand Litipara 10.00
6. Madhya Pradesh Pati 10.00
7. Maharashtra Akrani 10.00
8. Odisha Bandhugaon 10.00
9. Rajasthan Kotra 10.00
10. Telangana Utnoor 10.00

During 2015-16, allocation of ¥ 200.00 crores was made for 21 States based on their

perspective plan. Details of activity wise funds sanctioned under VKY during 2015-16

are given in Statement (See below). In 2016-17, no budgetary allocation is there (token

provision of ¥ 1.00 crore only). VKY objectives are being met out of the TSP funds

available under the various schemes of Central Government and State

Government.



Statement

Details of activity-wise funds sanctioned under VKY during 2015-16

® in lakh)
Sl.  State Education  Health Self Safe Irrigation  Sports Culture/  Monitoring Fruit  Connectivity/ Infra-  Electricity/  Total
No. Employ- Drinking Tourism Cell/ Farming/  Market  structure/  Solar
ment/Skill  Water institution  Livelihood/ Toilets energy
Development Dairy/
Fishery
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15
1. Andhra Pradesh 400.00 - 100.00 - - - - - - - - - 500.00
2. Arunachal Pradesh - - - 50.00 - - - - 150.00 400.00 - - 600.00
3. Assam 100.00 100.00 - - 252.00 - - - 200.00 - - 200.00 852.00
4.  Bihar - 25.00 275.00 - 110.00 - - - 180.00 - 10.00 160.00 760.00
5.  Chhattisgarh 32.00 - - - - - - - - - 1352.50 - 1384.50
6. Gujarat 265.00 - - - 400.00 70.00 110.00 109.00 700.00 - 69.00 - 1723.00
7. Jammu and Kashmir ~ 100.00 200.00  100.00 - - - - - - - 100.00 - 500.00
8.  Jharkhand 400.00 84.80 150.00 - - - - 90.00 620.00 - - - 1344.80
9. Kerala - - 200.00 - - 100.00 - - - - - - 300.00
10. Madhya Pradesh - 218.00 - - - - 300.00 - 891.28 - - 500.00 1909.28
11. Maharashtra 400.00 150.00 150.00  100.00 150.00  100.00 150.00 - - 100.00 - 100.00 1400.00
12. Mizoram - 100.00 - - - 100.00 - - 255.50 - - 35.00 490.50
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15
13. Nagaland 219.60 50.00 - - 50.00 40.00 - - 100.00 186.40 120.65 - 766.65
14. Odisha 850.00 - - - - - - - - 500.00 - 300.00 1650.00
15. Rajasthan 180.00 160.00 - 50.00 - - - - 246.42 - 180.00  230.00 1046.42
16. Sikkim 71.00 40.00 70.00 - - - 10.00 - 110.00 - 81.43 - 382.43
17. Tamil Nadu 440.00 16.50 - 120.00 40.00 51.50 32.00 - - - - - 700.00
18. Telangana - 50.00 - - - 80.00 147.42 50.00 100.00 - - - 427.42
19. Tripura - - - - - - - - 463.00 - - 150.00 613.00
20. Uttar Pradesh - - 80.00 5.00 - 50.00 - 30.00 - - 10.00 25.00 200.00
21. West Bengal 735.00 367.50 - 245.00 - 122.50 245.00 - 735.00 - - - 2450.00
ToTAL 4192.6 1561.8 1125.00 570.00 1002.00 714.00 994.42 279.00 4751.20  1186.40  1923.58 1700.00 20000.00
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